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Dairy Development in Kerala
2203. DR. TN. SEEMA: Will the Minister of AGRICULTURE be pleased to state:

(a) the details of total quantity of milk production in various States of the country

including Kerala, State-wise;

(b)y the total amount spent/to be spent on dairy development in the country during
the last three years and the current year and its percentage share in the Gross Domestic

Production;

(¢) the amount allocated/proposed to be allocated to Kerala for dairy development

during the said period and achievements made therein; and

(dy whether Government is implementing various other schemes to promote

production of milk and milk products in the country, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
MOHANBHAI KALYANJIBHAI KUNDARIYA): (a) The total quantity of milk
production in various States of the country including Kerala during 2013-14 is 137685.88
M.T. The details are given in Statement {See below).

(by The Department of Animal Husbandry, Dairying and Fisheries, Government
of India during the last three years (1.e 2011-12 to 2013-14) and the current year has
released a sum of T 156618.54 lakh under dairy development schemes. This amount
is 0.01% of the Gross Domestic Product (GDP) at Factor Cost at current prices of
2013-14.

(¢) Department Animal Husbandry, Dairying and Fisheries, Government of India,
has released an amount of ¥ 8131.78 lakh to Kerala State and an amount of ¥ 5502.09
lakh was utilized by the State during the last three years (i.e. 2011-12 to 2013-14) and the

current year under dairy development schemes.

(dy This Department is presently implementing following schemes to promote

production of milk and milk products in the country:

(i) National Dairy Plan (Phase-I): The Government of India has approved
National Dairy Plan Phase-1 (NDP-I) with an outlay of ¥ 2242 Crore for
a period of six years from 2011-12 to 2016-17 on 16th March, 2012 as a
Central Sector Scheme. The Scheme is implemented through National Dairy
Development Board and the objectives of the National Dairy Plan, Phase 1

are:
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(a)

(b)

(iD

(iii)

To help increase the productivity of milch animals and thereby increase milk

production to meet the rapidly growing demand for milk.

To help provide rural milk producers with greater access to the orgamzed

milk-processing sector.
National Programme for Bovine Breeding and Dairy Development:

The new Scheme National Programme for Bovine Breeding and Dairy
Development (NPBB&DD) was launched during 2013-14 by merging four
existing schemes ie. Intensive Dairy Development Programme (IDDP),
Strengthening Infrastructure for Quality and Clean Milk Production
{SIQ&CMP), Assistance to Cooperatives and National Project for Cattle and
Buffalo Breeding with the budget provision of 1800 crore for implementation
during 12th Plan. The objective of the scheme 1s to enhance productivity of
milch animals and create dairy infrastructure for improved procurement,

processing and marketing.

Dairy Entrepreneurship Development Scheme : “Dairy Entrepreneurship
Development Scheme (DEDS)” is implemented through National Bank for
Agriculture and Rural Development (NABARD) across the country with an
aim to generate self employment opportunities in the dairy sector, covering
activities such as enhancement of milk production, procurement, preservation,
transportation, processing and marketing of milk by providing back ended
capital subsidy (@ 25% of the project cost to the General Category ((@33.33%
of the project cost to SC/ST category) farmers/beneficiaries for bankable
projects through NABARD subject to the norms of the scheme. The budget
provision during 12th plan is ¥ 1400 crore.

Statement

State-wise Milk Production in the country including Kerala
during the year 2013-14

{(in *000 MT)
Sl No. State 2013-14
All India 137685.88
1. Andhra Pradesh 13007.07
2. Arunachal Pradesh 43.35
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Sl No. State 2013-14
3. Assam 814.52
4. Bihar 7197.06
5. Chhattisgarh 1208.61
6. Goa 67.81
7. Guyarat 11112.18
8. Haryana 7441.67
9. Himachal Pradesh 1150.81
10. Jammu and Kashmir 1614.67
1. Jharkhand 1699.83
12. Kamataka 5997.03
13. Kerala 2654.70
14. Madhya Pradesh 959920
15. Maharashtra 9089.03
16. Manipur 81.70
17. Meghalaya 82.16
13. Mizoram 15.30
19. Nagaland 80.61
20. Odisha 1861.19
21 Punjab 10011.10
22. Rajasthan 14573.05
23. Sikkim 4599
24. Tamil Nadu 7049.19
25. Tripura 129.70
26. Uttar Pradesh 24193.90
27, Uttarakhand 155015
28. West Bengal 4906.21
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Sl No. State 2013-14
29, Andaman and Nicobar Islands 14.21

30. Chandigarh 44.43
31. Dadra and Nagar Haveli 11.00
32. Daman and Diu 0.82
33 Delhi 284.31

34. Lakshadweep 6.07
35. Puducherry 47.25

Sorrce: AHS Unit-Department of AHDF Gol.OM No.26(1)-4/2013-Parl-M/AHS dated 10.12.2014
MSP for agricultural produces

12204, SHRI RAMDAS ATHAWATLE: Will the Minister of AGRICULTURE be

pleased to state:

(a) whether the Commission for Agricultural Costs and Prices 1s paying any

attention to the Minimum Support Prices (MSPs) proposed by State Governments; and

(by whether the support prices of various agricultural produces are to be announced
this year according to the proposal given by the State Governments, and if not, the reasons

therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
MOHANBHAI KALYANIIBHAI KUNDARIYA): (a) and (b) The Commission for
Agricultural Cost and Prices (CACP) considers a number of important factors while
formulating its recommendations on price policy, which include, inter-alia, cost of
production, changes in input prices, trends in market prices, demand and supply situation,

effect on general price level, effect on cost of living etc.

While recommending Minimum Support Prices (MSPs) for various agricultural
commodities the CACP also holds consultations with different stake holders including

State Governments.

The MSPs for 2014-15 season have been announced by the Government based
on the recommendations of CACPE, views of concerned State Governments and Central

Ministries/Departments and other relevant factors.

TOriginal notice of the question was received in Hindi.



